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[Translation'l 

Filling of !\eats in Medical Colleges on 
Competitive Examination basis 

4945. SHRI KAl.YAN SINGH 
SOLANKI : Will the Minister ()f HEALTH 
AND FAT\lILY WELFARE be pleased 
to state: 

(a) whether the Ce.ntral Govern-
ment have taken H dl't r,jon for filling 
30 per cent scats in ;111 the State ivlcdical 
College throughout the cnurlfry on the basis 
of an all fndia (ompctitive cxnmination 
during 1985-X6; and 

(b) if so, 1hc mannC'f in which the 
reservation pl)liLY \\'ou1d br il1lpif'll1cnted in 
respc(.·t of tht: I;a lldiJa te, (wlongi [lg to Sche-
duled Castes and Schedule;} Tnb('.~ , coming 
from other Stales? 

THb rvUNISTER Or STAT[ IN THE 
DEPARTMENT Ol' H[ALTH (SHRJ 
YOGENDRi\ MAK\VAN;\): (a) and (b) 
The Supreme COUlt In It-- Judgement deli-
vered on 22nd .I1lnc, If)~-t ill a bat .... h of Writ 
Petitions had dlll.!<.:led tha t atle,tst 30% of the 
open s~ab aflcr wking into H('<;ount the 
reservation" validly madl.: (which would 
include reservations for Sdwdulcd Castes! 
Scheduled Tl ihcs) ~,h()lIld be Id!eJ on aH 
India basis on the ~tJ'ength of either 3n all 
India Entrance Examinatioll nr Entrance 
Examination tu be held by the state. The 
directions of the surrenie Court were binding 

. on the. Union Government. State Govern-
mentsfU.Ts. The Central <'Iovcrnment have 
already forwardl.'d the copy of j he Judgement 
of the Supreme ('uur1 to all the State 
Governmcnt for compliance. The implemen-
tation of the dire~tjons (If the Judgement in 
respect of admissions to state Medical 
Colleges with the state Governments. 

[Englishl 

Power Generation during Sixth Plan 

4946. SHRI MOOL CHAND DAGA : 
Will the Minister of IRRIGATION AND 
POWER be pleased to ~tatc ': 

. (a) whether It is a fact that the total 
senerating capacity durins the Sixth Plan 

• 
period did not exceed 13,840 l4W' api",t 
the plan target of 19,666 MW; if so, what 
are t~e reasons for the shortfall ; 

" f" 
(b) whether it is a fact that during the 

first four years the generating capacity was 
tess than 12,000 MW ; and . - ~ 

(c) if so, what steps were taken to 
acb ieve the target ? 

THE MINISTER OF STATE .IN. THE 
DEPARTMENT OF POWER (SHRI 
ARUN NEHRU): (a) to (c) During the 
Sixth Plan, 14,226 rvlW of additional genera-
ting capacity was commissioned against target 
of 19,666 MW. The capacity addition in the 
first four years was 1 J ,146 MW. 

The main reasons for shortfall in achiev-
ing the target are (i) Inadequate availability 
of funds ; (ii) Delay in placement of orders ; 
(iii) Delay in supply of plant and equipment. 
(iv) Delay in completion of civil works; (v) 
Unsatisfactory industrial relations etc. 

To expenditc the commissioning of 
additional generating capacity, extensive 
monitoring is being done. Regular meetings 
with the main equipment suppliers are held 

. in Central Electricity Authority. Senior 
Officers also visit the sites for removing the' 
constraints in the construction of the 
projects. 

LTC BeneOt to Co1lege and University Teachers 

4947. SHRI SATYAGOPAL MISRA: 
Will the Minister of EDUCATION be 
pleased to state : 

~a) whether there is any propos~l~ ~der 
the consideratkm of Government to live 
benefit of the Leave Travel Concession. to 
teachers of College and Universities . under, . 
Union Government; 

(b) if SOt the details thereof; and 

(c) if not, the reasons therefor? 
, ~ 

THE MINISTER OF EOUCATION 
(SHRI K. C. PANt): (a) and (b)· The 
benefit of Leave Travel Concession is avai. 
lable to teacher of all Central UniverSities; 
and the col1eges affiliated to Delhi Universit" 
whose 'maintenance :expenditure.is 'pfovk1t4 ' 
by the Coatml GovernmODt. ',. -\ 




